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CP NO. (IB) 77/ALD/2017, I A No. 193/2018 

Sh. Amar Khera, Advocate for the Devyani International Ltd and Sh. Sanjay 

Bhatt alongwith Ms Honey Satpal, Advocate for the Resolution Professional, is 

present in the Court. 

 Learned counsel for the Resolution Professional made a request that some 

time may be given for filing reply. Prayer is allowed. Reply may be filed within 

seven days from today. No further shall be given time in any conditions. 

 List the matter on 14
th
 September 2018. 
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